
FEBRUARY 17, 1968 

[Shrl Bibudhendra Mlara] 
beg to lay on the Table a copy 

each of the following papers under 
sub-section (I) of scction 619A of 
thc Companies Act, 1956:-

(i) Annual Report of the National 
Newsprint and Paper Mills 
Limited, Nepanagar for the 
yenr 1964-65 along with 
audited accounts and com-
ments of the Comptroller and 
Auditor General thereon. 

(ii) Review by the Government 
on the working of the above 
company. 

[PllU'ed in Librllry. See No. LT-
11468/66]. 

NOTIFICATIONS UNDER THE Corn INDUS-
TRY ACT, ETC. 

The Deputy Minister In the MInis-
try of Commerce (Shrl Sha8 
Quareshl): Sir, on behalf of Shri 
Manubhai Shah, I beg to lny on the 
Table:-

(1) A copy of the Coir Industry 
(Registroton and Licensing) 
Fourth Amendment Rules, 
1965, puhlish('d in Notification 
No. G.S.R. 1795 in Gazette of 
India dated the 4th December, 
1!)65, under sub-section (3) 
of section 26 of the Coir 
Industry Act. 1953. [Placed 
In Libr.1ry. See No. LT-5478/ 
66]. 

(2) A copy each of the following 
Notifications un:ier sub-see-
tlon (3) of scction 17 of the 
Export (Quality Control and 
Inspection) Act, 1963:-

(j) The Export of Cast Iron Soli 
Pipes (lnsPt'Ction Rules, 
1965. published in Noti-
ftcation No. S.D. 2426 in 
Gazette 01 India dated the 
2nd August, 1985. 

(Ii) The Export of Zip Fa!!eners 
(Inspection) Rules. 1965, 
published in Notification 
No. S.D. 2692 in Gazette of 

hldia dated the 24th Augud., 
1965. 

(iii) The Export of Enamel ...... 
(Inspection) Rules, 11165. 
published in Notificatioa 
No. S.D. 2696 in Gazette or 
India d.-lted the 25th Augud, 
1965. 

(Iv) The Export of Light Engi-
neering Preducts (~ 
tion) Rules, 1965, publiabed 
in Notiftcation No. S.O. 1011 
In Gazette of India da .... 
the 20th September, 11115.. 

(v) The Export of Steel ..... 
Steel Products (InspectiCIII.) 
Rules, 1965, published ill 
Notification No. S.0.3OIIII ill 
Gazette of India dated tile 
28th September, 1965. 

(vi) The Export (Quality Coa-
trol and Inspection) Amend-
ment Rules, 1965, published 
in Notification No. S.D. 3100 
In Gazette of India daW 
the 29th September, 1911.. 

tvii) The Export of Min .. rals ..... 
Ores (Inspection) Rw.,. 
1965, published in Notiftal.. 
tion No. S.D. 3151 in a.-t-
te of India dated the 30th 
September, 1965. 

(viii) The Export of Man_ 
Ore and Iron Ore (lt1SpOll>-
tlon) Rules, 1965, published 
In NotiftcationNo. S.D. 31111 
in Gazette of Ind ia da1I!4 
the 30th September, 1!11S. 

(Ix) The Export of Cast Inm 
Soil Pipe. (Inspeeticlll) 
Amendment Rules, ..... 
published in Noti1lcatlla 
No. S.D. 3406 in Gazette til 
India dated the 28th OdD-
ber, 1965. 

(-x) The Export of De-oiled BimJ 
Bran (Quality Control .a.I 
Inspection) Rules. 1-. 
published in Notillcatka 
No. S.D. 3607 in Ga7.ette .. 
India dRted the 16th N-.. 
I>er, 1965. 
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(xi) The Export of Frog Legs 
(Inspection) Rules, 1965, 
published in Notification 
No. 5.0. 3707 in Gazette of 
Ind.a dated the 25th Nov-
ember, 1965. 

(xii) The Export of Safety Glass 
(inspection) Rules, 1965, 
published in Notification 
No. 5.0. 3783 In Gazette of 
India dated the 7th Decem-
ber, 1965. 

(xiii) The Expo,t of Coil' Pro-
ducts (Inspection) Amend-
ment Rules, 1965, published 
in Notification No. 5.0. 3920 
in Gazette of India dated 
the 16th December, 1965. 

(xiv) The Export of Minerals olI1d 
Ores-Group I (InspecUon) 
Rules, 1965, published in 
Notification No. 5.0. 3977 
in Gazetle at India dated 
the 20th December, 1965. 

(xv) The Export of Minerals and 
Ores-Group II (Inspecl;"n) 
Rules, 1965. published in 
Notification No. 5.0. 3980 In 
Gazette of India dated the 
20th December, 1965. 

[P14ced in Library. S .. No. LT-
11469/66]. 

3. A copy of the followinR NJt1-
fications under sub-seC"hon (6) 0' section 3 of the E •• ential 
Commodities Act, 1955. 

ill 5.0. 3809 published in the 
Gazetle of India dated the 
11th December, 1965. r<.peal-
ing the Cotton Textllel 
(Production by Handloom) 
Control Order, 1956. 

(Ii) The Jute (Licensin~ and 
Control) Amendment Orof'!r. 
1965. published in ~ol1/ica­
tinn No. 5.0. 3915 in the 
Gazptte of India doled lhe 
14th December, 1965. 

(iii) 5.0. 23 published in the 
Gazette of India dated the 
I.t January, 1966. 

[P14red in Lihrn1"l/, Su No. LT-
1470/681 

ANNUAL REPORT or TIlE LIFE INSURANC& 
CORPORATION OJ' INDIA, ETC. 

The MlnIster of State III the MlnIs· 
try of Flnanee eShrl B. R. Dbapt): ) 
heg to lay on the Table: 

I. A copy each of the following 
Reports under section 29 of 
the Life Insurance Corporation 
Act, 1956:-

(i) Annual Report of the Life 
Insurance Corporation ot 
India for the year ended 
the 31st March, 1965, alon, 
with Audited Accounts. 
[Placed in Library. See 
No. LT-5471/66}. 

(iiI Fifth Valuation !W,Jo. t of 
the Life Insurance Corpo-
ration of India as at 31s1 
March, 1965. [Pla.'cd .n 
Library. See No. LT·54721 
86]. 

2. A copy of the Emerge .:ey q,.k. 
(Goods) in..urance (1:I1U> 
Amendment) Scheme.;, l06~. 
published in NotiHcB.,on No. 
S.O. 3984 in Gazett. uf India 
dated the 24th D""ember, 
1965. under sub-sec.;en (6) of 
sed:on 5 of the Kl'.t'r:;cnev 
Risks (Goods) In.our_nee Act. 
1962. [Placpd In Librarv. g •• 
No. LT-5473/661· 

I. A c'opy of the Emt'rgency 
Risks (Factorie9) In~uTRnC'p. 

(Sixth Amenrlmenl) Schorn,' 
1965, pubti!\h,-d in Notifkn-
tion No. 5.0. 3985 In Ga"tte 
of India dated th., 24th 
December. 1965, undrr sub-
section (7) of ...,tion 3 ot 
the Emergency RIsk. (Fac-
tori .... ) Insurance Act. 1962. 
[Plnced In Library. See No, 
LT-5474!661. 

REPORT or THY. TNDT -\N Dr.U':"'A noN' TO 
mE 18TH 5r. .. ro" or THE W.H.O. 
RECIONAL COM~ 

n... MtaWer 01 Health CDr. 811t1h11a 
Nayar): I beg to lay on the Table. 
COpy ot the RPport of the IndIan 
Deleg.tion to the 1 ~th Sc .. i,," "t th. 




